
High Court of Jammu and Kashmir
(Office of the Registrar General at Srinagar)

ORDER

ttto:- 9)* Dated:- la\1" \ )-r 1
ln the interest of the Administration Shri

Sanjeev Kumar Bhagat, Principal District & Sessions

Judge, Bandipora and Shri Sarfraz Hussain Shah,
Principal District & Sessions Judge, Kargil shall
swap their respective places of posting with
immediate effect.

/j

By Order

luo,-)6\af -$fu5

\xr.v
(Sanlav dhai)

Registrar General

oat"a,- l\)1.1r11
Copy ofabove forwarded to the :

PrincipalSecretary to the Hon'ble Chieflustice, High Court ofl&K.
SecretarV to Hon'ble Mr.lustice

..... for information of their Lordships.

Re8istra r Vigila nce, High Couri ofJ&K for information.

Registrar Judicial, High CoLrrt Wing, lammu /Srinagar for information.
Shri Sanjeev Kumar Bhagat, principal District & Sessions Judge, Bandipora.
Shri Sarfraz Hussain Shah, Principal District & Sessions Judge, Kargil.

...... for information and immediate compliance.

1.

2.

3.

4.
5.

6.

7. Centralprole(tCoord'ndtore.Courl HighCourtofJ&K,Srinagar foruplodd,ng

- 

the same on the High Court Websit(,.

\r.ro(
RegistrCr GCr{dal


